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APPLICATIQ NO:1233 of 1994. 

APPLICJJTS..... 
Sri.J.Viswanath'an, 

V/s. 

RESPQ\JDENTS:_ 
Dy.Secretary,Deptt.of Revenue,' 
M/p.Finance,NDelhi and othrs., 

T. 	 ••'••. 	 •'• 

1. 	Sri.H. S.Anarithapadrnanabha, Advocate,No. 108, 
N.'H.C.S.Layout,Third Stage',Fourth BlOck, 
Basaveswaranagar,.Bangalore-560 079. 

2 	The Collector,Central Excise, 
Post Bag No.5400,Queeri s oa , 
Bangalore-560 001. 

3. 	Sri..S.Padrnarajaiah, 
Sr.C.G..C. 
High Court Bldg, 
Bangalore-560 001. 

Sject; 	
Perwaingflf -c*pjf the OrdQr Passed by the 
Central Administrative 

--xx-- 

lese find enclised herewith a copy of th' 	DER/ STAY ORDER/ INTER im OBDEF{/ Pass&d 
by this. Trjb qj in 	bove  mentioned ppi- cation on 24111994. 
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CENTRAL ADi1INISTRATIVE TRIBUNAL, BANGALORE BEW}i, BA'JGAL0RE 

ORIGINAL APPLICATIOt1 NUMBER 1233 OF 1994 

.THRUSDAY,THIS THE 24TH DAY OF tWVE'iBER,1994 

Mr.Justice P.K.Shyamsundar, 	 Vice-Chairman. 

Mr.T.V.Ramanan , 	 . 	
V 	t4ember(A) 

J..Viswanathan, 
S/a r4.Jagannathan, 
Aged 45 years, 	 V  
Inspector of Central Excise, 
Yelahanka Rane-II, 
Bangalore-560 001. 	 . 	.. Applicant. 

V 	 (By Advocate Snri H.S.Ananthapadnanabha) 

V. 

- -- 
Government of1ndia, - 
Ministry:ofFi-nante, 
Dèar€t 6inue, . 	 V 

Ad-hA, Nth  Block, 
V 	 New Delhi-hO 001. 

V 	 . 	 2. Collector,.  

	

V 	 Central Excise, 
V 	 V 	

Queen's Road, P.B.No.5400, 
V 	 Bangalore-560001. 	- 	 V  

	

V 	

V 	 3 	Additionah/Deuty Collector (p & Y) 
Custthus & Central Excise, 
Queen's Road, P.B.No.5400, 
bangalore-560 001. 

	

- 	 4. Government of India, 
V 	VV V 	

finistry of Personnel (PG&P', 
Department of Personnel & Training, 

V 	

V 	 V 	
14ew Delhi-hO 001. 
represented by tne Director (ED) 	 .. Respondents. 

(By Standing CoiisCl Shri i1.S.Padmarajaiah) 

ORDER 

f . Justice P. K. Shyamsundar, Vice-Chairman: - 

We have heard the learned Senior Central Government Standing  

Counsel for the respondents. The aphicant dei;ianus for testora- - 

tion of nis seniority according to the judgment of the Supreme 

rIc( (••. 

\. 

ANG 



: 

-2- 

Court in the DIRECT RECRUIT CLASS II ENGINEERINC OFFiCERS ASSO- 

CIATION 	v. 	STATE 0FNAHARASHTRA 	1:1990 	(13) 	ATC 3481. 	W"arJ. 

• told 	by 	the 	learned 	Standing Counsel 	that the said clAiin is 

presently under consideration and in fact so much can be gathered 

from para 9 of the objection statement filed on behalf of the,  

• respondents. 	If Government havt' already 	undertaken a review 
Ii 

of 	the 	applicant's 	case 	on 	the 	basis 	of 	his 	representation, 

we 	think 	it 	appropriate 	to 	direct 	respondent-2 	to 	dispose 	of' 

- the 	said 	rpresentat.Ion 	(Annexure--A8) 	in 	accordance 	withaw 

within a perio 	f.three months 	Erom the 	date of receiptof 
i '•-  - 	 . • 	 •- 	- 	' 
a copy of €his order. 	 .. 	.. 	 • 	. 	• 	• 	': 

--_ - 	 •- 	 -- -------• 

ME4BER(A) 

np! 	\ 	 • 	•. 

\•' 	• 
: 	 . 	WIJE COPt 	 • 
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Central Adrni istratiVB TrlbUfl al 

a gai0r0 Bench 

Banca lore 

f- I 



cLmAL PJJjISTTE TRIBWL 
-. 	 •EECH 

11 

Second Floor, 
Commercial Complex, 
Indiranagar, 
BANGALcRE... 560 0,38. 

Dated: 12 J A N 1995 
Miscellaneous APPL1CATIQ NO:3/95 in O.A.NO.1233 of 1994, 

APPLJs4JJTS: Sri.JViswanathan 
V/s. 

RESPGWENTS:.Th DY%SCCrCt6rYD/OR 	N Delhi 

T. 

Sri .H. 	
Ic€,NHCS Layout, Third, Stage,Four Block, Basaveswaranagar Bangalor&.79.' 

The Dy.SecretaryGo0f India,Ministry of 1nance, 
Deptt.of Revenue,Ad...IIA North Block,New Delhi-i, 

3.1 . 	The Coilector,Centrai Excjse,Queens Road,PB.No,54(y Bangalor..5 OOj, 

4, 	
ustOms 
 

& Central EXCISe, Queens Road,PB.No, 	Bangajor_j 
5. 	Govt.oi India,Deptt.of Personnel & Training, 

& Pensjon,New Dlhj rep.by  Director(ED), 

Sri.M.S.Padmarajajah$PCGSCH.h Couri, Bug, 
Bangalor501 

IA 

Sjec.b 	 ing n-f
I the dor pasedby the Central Mminjstratjve Trihuna1,Bang a1,r . 

1se fjd encl,sed herewith a copy of the DER/ 
STAY DE/TERIf 0RDER/ 
ment 	 Passed.brthj Trib 	in- the abav jone •PPlication(s) on P4-0i1995, 

7c- 	 REGISTRAR 
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Central*dminlrative Trtb$t 

Bangatofe Bench 
BangalofO 

Th.3.VLJtAP 

4 .  
Date 	 Orders of Tribunal 

PTS VC/TVR MA 

4th January, 1994 

Orders on M.A. No.3/95: 

Heard both sides. 

In the circumstances 

mentioned in the M.A. we 

accede to the request of 

the applicants for extension 

of time and grant further 

time to make the representa-

tion. We extend t-imé upto 

and till the end of February,_ 

1995. 

Let a copy of this order 

be sent to the respondents 

for information. 


